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Date of Order: 11.6.98.

. E % ] . \ -C . .
Present: Hon'ble Mr,Justice S.N.Mallick,Vice-Chairman

Hon'ble Mr.S.Dasgupta, Administrative Member.

JITEN BAGDI
VS~

UNION OF INDIA & ORS,

For the petitioner: NONE,

For the respondents: Mrs.U,Sanyal,counsel.

O R D E_R
S.N.Mallick,VC

None appears ror the petitioner‘on repeated
calls., It is noted that notice was issuad up&n the peti -
tioner by the Registry withbut any response| The
application be dismissed for default, No order as to costs.

Interim Order, it any, stands vacated,

Mrs.U.Sanyal,1d.counsel, appears ror the respondents.
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(s.Dasgupta) (SyN.Mallick)
Member(A) | Vige-Chairman.
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